
s:as .," 'Wri .... t l ~ -~ t  '20, 1902 (B,uul Written Answers gg6 

miDiatrative .tructure and monitoring 
and evaluation of the prograinmes. 
Identity of' tribal way of life and cul-
ture would be preserved consistent 
with their aspirations for develop-
ment. 

c ...... -,£ .&Idealtllre .,.... ...,. 
Of lliDdustan Lever 

3193. SHRI K. A. RAJAN: Will 
the Minister of LABOUR be pleased 
to state: 

(a) whether Hindustan Lever, a 
subsidiary of Uni Lever, U.,K. dec-
lared closure Of its agricultural ope-
ration depot and disbanded the per-
sonnel belonging to this department 
in the year, 1974. 

(b) whether the aforesaid closure 
was a false claim put up by the com-
pany in view of (i) renewal of licence 
No. FPO-GZB-1386 by the company 
from year to year, (li) Taxation re. 
bate claimed and received by the 
company from year to year on ac-
count of its agricultural operatlon8, 
subsequent to its alleged closure; and 

(c) if so, what action do Govern-
ment proPOSe to take against the 
company for such patently unfair 
activities? 

THE MINISTER OF STATE IN 
THE MINISTRY OF LABOUR 
(SHrRlMATI RAM DULAIU SINHA): 
(a) to (c). Information is being col-
lected and will be laid on the Table 
of the House as SOon as available. 

V. D. Cases In Armed Forces 

3194. SHRI RAJNATH SONKAR 
SHASTRI: 

SHRI ~  RAM PREM: 

Will the Minister of DEFENCE be 
pleased to state: 

(a) whether Jt is a teet that a recent 
stu4y ~nd ted by Dr. B. D. Van;na 
Of the Anned Forces Medical College, 

, 

Pune, reveal8d that the number of 
VD cases 8-'"IIOng the Indian armed 
forces personnel have been on the in-
crease; 

(b) . if so,· detC'ils thereat; and 

(c) reaction of the Government -
with regard thereto? 

THE MINISTER OF STATE IN 
THE . MINISTRY OF DEFENCE 
(SHRI SHIVRAJ v. PATJL): <a) 
No, Sir. 

Cb) and (c). Do not arisa. 

Employmea.c of Adivasls and Bar!-
jaIlS ID. Steel Planis In Madhya 

Pradesh 

3195. SBRI KEYUR BHUSHAN: 
Will the Minister of LABOUR be 
pleaSed to state: 

(a) whether eastern parts of 
Madhya Pradesh known as Chhatis-
garh is mostly inhabited by Adivasls 
and Harijans; 

(b) whether it is a fact that impor. 
tant industrial institutions like steel 
plant of Bhilai, iron deposits of Baila .. 
dilla, Aluminium Bnd power plant of 
Korba Cement factories of Mandhar, 
Baikhunth and Nandri and Coa1 mines 
of Sarguja and Shahdol dist ict~ are 
located there; 

Cc) whether it is also a fact that a 
large number of Adivasis, Harijans 
and local people are unemplOyed even 
after setting up of industrial units 
and whether it is also a fact that the 
members of the families of those 
farmers whose land has been acqulr. 
ed fOr these units have not got the 
o o t ni~y of employment; and 

(d) whether Government are mak-
ing dorts to provide employment to 
local unemplOYed people and if 'lOt, 
the reasons therefor? 

THE MINISTER OF STATE IN 
THE MINISTRY OF LABOUR 
(SHRIMATI RAM DULARI SINHA): 
(8) to (d). Information js being col-
lected. . 




